
SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NAILAS ENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON II.O9.2OI7

NATTONAL COMPANY LAW TRIBUNAL
M UMBAI BENCH. MUMBAI

C.P No.40l(MAH)/2016

CORAM Present

NAME OF THE PARTIES EZ XBRL Solutions lnc.
v/s.

M/s. EZ-XBRL Solutions Pvt. Ltd. & Ors

SECTION OF THE COMPANIES ACT: 98, 241 & 242 of the Companies Act,
2013.
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V. NALLASENAPATHY
Member (Technical)

ORDER

cP 40/98.241-242lNCLTA.{BA.{ArV2016

For the Respondent Counsel is not prcsent and the representation from R2 in person
is not proper, at request or the petitioner counser as welr as R2, list this matter on 22.9.2017.

B.S.V. PRAKASH KUMAR
Member (Judicial)
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